THE GAUHATI HIGH COURT AT GUWAHATI
(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 30T SEPTEMBER, 2023

Disposal of cases

Pendency of Cases

Ovening Balance Institution during the Disposal during the Closing Balance at the which are more than 5 which are more than 5
Name of P g Month Month end of the month years old years old at the end of
the State. the month

Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total

ASSAM 100322 | 351452 | 451774 4281 26369 30650 4572 38316 42888 100031 | 339505 | 439536 406 1751 2157 16253 42191 58044
NAGALAND 1442 2624 4066 253 282 535 334 328 662 1361 2578 3939 00 28 28 403 914 1317
MIZORAM 3011 3112 6123 524 703 1227 515 758 1273 3020 3057 6077 13 17 30 384 206 590
ARUNACHAL 2909 14249 17158 294 729 1023 394 830 1224 2809 14148 16957 83 120 203 429 4136 4565

PRADESH




